| TEM NO 25 COURT NO. 10 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 33455/ 2014

(Arising out of inmpugned final judgnment and order dated 10/07/2014

in WP No. 9480/2013 passed by the Hi gh Court of Judicature at

Al | ahabad)

M S GALAXY PAPERS (PVT) LTD Petitioner(s)
VERSUS

STATE OF UP AND ORS Respondent ( s)

(Ofice report on default)

Date : 06/10/2015 This petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE M Y. EQBAL
[N CHAMBERS]
For Petitioner(s) Ms. Rashmi Si ngh, Adv.
M. Rohit Sthal ekar, Adv.
For Respondent (s) M. Vinay Garg, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

As prayed for, one week’'s tinme is granted to | earned
counsel for the petitioner for filing application for deletion
of the nane of respondent nos.8 to 32.

( SWETA DHYANI ) (RAJI NDER KAUR)
SR P. A, COURT MASTER
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